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IN THE CInTRAL ADMINISTRATIVE TRIBUNAL

AT HYDZRARAD
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Dt

|
* HYDERABID gdency

|

« OF Drder:28—5i93.

Voleti Krishna Mohan Gandhi
US.

. The Secretary tg Govt,

ministry of Communica
Parliament Streat,

2. The Director Genaral, Dept, gr Fosts,
Dak Tagr Bhavan, Parliament Street,
New Oelhi-11g gg

of Irdia,
tions,
New Oeihi,

3. The Chairman, Dept, or Posts,
Bak Tar Bhavan, Parliamen

t Stree,
New Delhi-11g 001.
4. The Chipr

Host Magter Geng
A.p.’ D

ak Saclen, Hyy_1,

5. The Post
Nerthern R

-
ral, :

aster Genera

l’ A.p.,
egion,

Uisakhapatnam.
6. The Sr, Supdt

« OF Pgsgt Offices,
Amalapur am 0

ivn, Amalapuram-533 201,

7. The Sub—Diufaional Ingpector (Posts), _
Amalapuram Sup Division, Amalapuram-533 201,
8. The Dirgctor Genersl, Dept. of Telecommuni-
cations, Sanchar Bhavan, tHey Jelhi-11g og1,
9. The Chairman,

Telecommunications Board,
Sanchar Bhayan

» Ney Celhi~-11g goft,

10.The Chief General fanager, Telecommuni-
tationg, 4.P

+» Door Sanchar Bavan, Hyd-1,

11.The Jirector, Telegraph Traffic, A.P.,
Vasant Vihap Compound, Abids, Hyd+1

12.The Supdt,, Telegraph Traffic Division,
Rajahmundry-533 104, '

13.Ths Assistant SUperintandent,
Telegraph Traffic, D.7.0.

««..Respondents |

Counsel for the Applicant

Counsel for the Respondent s

...Applicant

» Amalapuram-533 201,

Shri U.R.S.Gurupadam

Shri N.V.Ramana, Addl.CGSC
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CORAM:
THE HCN'BLE SHRI A.B.GCRTHI : MEMBER (A)
THE HCHN'BLC SHRI T.CHANDRASEKHAR RzuDY @ MIMBER (3)

(Order of the Divn. Bench delivered by
Hon'ble Shri A.B.Gorthi, Member (A) ).

The applicant joined Uppudi Branch rost 0ffice as
Extra Departmental Packer under Amalapuram H.0. on 27-2-79,
He was transferred to Mummidivarem as £.D.Messenger on
10-10485. ilhile he was working at Mummidivaram he was
sent on deputation to the Telegraph Branch. The Telegraph

Branch of combined sub post office at Mummidivaram was

sep@rated with the formation of Telecom Centre at Mummidivaram

on 24-8-82, \Vide order dt,21-8-892 the applicant was directed

toc report for duty at Telecom Centre, Mummidivaram on 24-8-92 on

deputatiodbesis for aAperiod af sinhonths or until vacancy
arises on postal gide. While on deputation on Telegraphic
Branch,the applicant was working for eight hours per day.
While he uas continugg to function at Telegraphic Centre;
he wes directed to report Dontikurru Branch Fost Office ds
£.0.D.A, The applicant's contentionfis that in the new post
he would be required to work only for three hours per day
and that this adversely effects his Caresr interest. His
prayer therefore is that either he should be allowed to
continue gt the Telecom Centre or be given a suitable

assignment where hs could work for atleast eight hours a -

day.
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| | 1
{ 2. A reply has bgen filed by the Respordents. He héue

|

heard Shri U.R.S.Gurhpadam, counsel for the applicant and
I | o
| Shri N.V.Ramana, coupsel for the Respordents at length on
]

the merits of ths cade as also on the points raised in the

: a
{ MA.283/93. In the sﬁid M.A. #ds prayer has been made fuL

an interim relief to 'the effect that the applicant should
| : i T
{‘ be allowed to comtinﬂe as £E.D.Telegraph Messenger at thei
| . |
| Telecom Centre till the case is finally settled. |
' i
| | t
d 3. Sri Gurupadam, &ounssl for the applicent states that
i\ w | |

. the applicant initial%y working for five hourg a day as ELD.
| A

\ !.'

t Facker and thereafter lhe was working at Telecom Cantre
' | i
| where he uas preforming duty for eight hours a day. With! i
| - | y

\ the impugred order of His transfer to Dontikurru Branch 1
\ |

_ Post foicejhe found that he will be reguired to perform
| | |

|
\ duty for three hours alday only whereas several other employees

{ |

junior to him in service are given placement under Qmalapufam
| | |

| H.,0., where they'are performing work for more than three

l |
| hours. He therefore feels that his transfer to Bontikurrul
| ot - |
| A is not just,smfair., | ‘i
|
! | | |
l 4., Sri N.V.Ramana, counsel for the Respondents contends |
1 |
| i
i ~ that the applicant was sent to Telegom Centre merely on ! j
i
| i
¢
\ deputation and that ha had no right to demand that hs should
I .I . .

|

. continueg to btz on deputation with the Telscom Centre, At

| f .

| Uontikurru Branch Fost Office the applicant would be reguirad
L . |
t | .l..dl
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Caopy to:-

1. Tha Sacraetary to Govt. of India, Ministry of Communications,
Parliament Strest, New Delbi.

2. The Directer General, Department_of Posts, Dak Tar Bhavan,
Parliament Street, Hew belh1-001

3. The Chairman, Department of Posts, Dak Ter Bhavan, Parliament
Street, New Delhi-gQ01. '

4, Tha Chicf Post Master General, A.P., Dak Bhavan, Hyd—1f
ST The Postmaster General; A,B.Mortharn Ragion, Uisékhapatnam.

6. Tha Sr. Supdt of Past Offices, Amalapuram DlU sion, Amalapuram-
2017 -

7. The Sub-Divisignal Inanector(Pasts), Amalapuram Sub Division,
Ama lapuram-201,

8. The Director Genefal, Department of Telecommunications, Sanchal
Bhavan, New Delhi-001.

9, The Chairman, Telecommunications Board, Sanchar Bhavan,
New Delhi-001.

10. The Chief General Mandger, Telecommunications, A.P.Ooor Sancha
Bhavan, Hyd-1.

Lir J

11. Ths NDirector, Telegraph Trafflc, AR.p. Uaaant Ulhar Compeund
- Abids, hyd*?.

12, The Supdt., Telegraph Traffic Division, ﬁajahmundryq?ﬂé.

13, Tha Assistant Superintendent, Telegraph Traffic, D.T. 0.
Amalapuram-201.

¥

14. One copy to Sfi. U.R.S. Gurupadam, advocate, 16-9-831/12-A
Sarojininagar, Hyd,' . )

15. One copy to Sri. N.V.Ramana, Addl, CGSC, CAT, Hyd.
16. One spare copy.
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| , L. to perform whatsver ddtyt%uéilable there,
| | i
| | | - |
5. The learned counsel for the applicant states that |the

. .{‘ .
applicant will be willing to ue placad anywhere in Amalahu~

L

or more " !

ram Sub-Division uhere there is five hours/work availabl

-

In view of this submission.and in view of.the fact that

there are sevdral étéers junior to him in service uwerking
1

: .|
L o~k

i

{ dents to keep him there till they

elseuhare in Amalapuram Sub Uivision are per?ormlng mMore
\ A

than three hours workp

<«

of this application with a direction to respondents to
. epplio : °
apDOlntRlﬂ eny available vacancy where there is work to t

extant of five hours ?ef pay. The request of the dpplica

-for continuing as Telegraph Messenger in the Telegom Centre

|
b
|

|
|

we deem it fit and praper to disnose

|
he
ht
|

Hummldluaram is hereby rejected but it is open to the Rpspnn-

L

.him as dirscted sbove,

\
B

'~k |
a pgroper placs fon

" The Original Applicéatidn and the Miscellanedus prliL
. | : :
L o |

_ |
\ £ . cation ¥s disposed of as indicated above. There will be no

l order as to costs, |

L
T Ram o‘mseli-?\mu Wﬁ
\ (T.CHANDRASEKHAR F{ED Y) (A.B.GORTH |

|
|
Member (J)! Member (&) |
E | | S
3 Dated:28th June, 1993, 4 f
| |, Uictated in Cpen Court,

< |
1 é%;g avl/
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAL,

THE HON'BLE MK,JUSTICE V.NEELADRT RAO
] | '} VICE CHAIRMAN
. _ | alp ‘ /
j 0/7’ . /g . 0?0 .o’}?-ﬂ
THE HON'BLE MR,

MEMBER ( ATMN)

THE HON'BLE MR.T.CHANDRASEKHZ

' ORBER/JUDGMENT

RP7/C.B/MIA NG
1 i‘n__

0. a.No. 2 4p |93 /

'I;A.No. WL No. ).
= sl ' ' ‘

i Adhitted and Interim directions
, -issyed.
| 1 ~ Allowed,

Iisposed of with directions
. o ‘ Dismissed as withdrawn.
{ " Dismissed

, Dismissed for default,

Ordered/Re jected.

4 . \wNe“EEGe; as to costs.,
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